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|Under Regutation & of the Insolvency and Bankruplcy Board of India

{Insclvency Resolution Process for Corporate Persons) Regulatons, 2016]

OR THE ATTENTION OF i gl= CREDITORS O

ABCN MANUFACTURING PRIVATE LIMITED
RELEVANT PARTICULARS o e
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10th July 2014
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* |Estrraled gate of closure of insghvancy 120972013 | 180 days tom date of scmikkon)
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i [Nare and Reegstraton nameer of the Dr. Anil Gunderao Anikhindi
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| Company Law Tnbuna has ordired the commeancensnil
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of 3 comerate nsolvency resokition process of the ABCN Manufacturing Private Limited on 17th

Mareh 2023 and the oroer for apposimert of Or AR Gunderao Anikbend a3 Intasm Resgbsbrn
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Tha eracitoss of ABCN Manufacturing Private Limited, ¢ hiveby called upon 10 subme e cams
with prac! on of before Tth April 2023 to the nlenm resolation professional 3t The acdeess Mentoned
agars! eniry No 10

The francial credions shal submt ther ciaems wih pronf by alecinic means only Al other crediinrs may
submit the claims with proofin person, by pos? of by lecirone: maans
Submission of false or misleading proafs of claim shall attract penalties.
) Dr. Anil Gunderao Anikhindi
Date - 25 032023 Inlenm Resoluton Professonal for ABCN Manutacturing Private Limided
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